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(b) if so, the details of the response,
if any, received by Government of India

in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRi KHURSHEED ALAM KHAN):
(a) and (b),
been made. by senior non aligncd leaders
that PM make a separate appeal to the
USA and the USSR, However, the Se-
venth Non-aligned Summit in New Delhi
had called urron nuclear weapon states to
halt and reverse the nuclear arms race,
and for an immediate prohibition of the
use or threat of use of nuclear weapons_

WRITTEN ANSWERS TO QUESTIONS

[English]
Availability of TV Scts in the Market

*204, SHRI G. VIJAYA RAMA
RAO : 'Will the PRIME MINISTER be
pleased to state : )

(a)' whether Government are aware
that popular 12‘’ portable TV sets in
plastic cabinets such as “Uptron™ Make
bave disappeared from the market; .

(b if so, the reasons therefore;

(c) whether Government are aware
that many urscrupulous TV units have
cornered these supplies and -are selling
at high prices by putting the same

machines in heavy wooden frames under

new trade names instead of the original
Uptron plastic cases; and

(d) if so, the corrective steps taken/
proposed to be taken to eliminate this
malpractice ?

THE MINISTER OF STATE IN THE
MINISTFY OF SCIFNCE AND TECH-
NOLOGY AND IN THF DEPART-

"MFPNTS CF CCEAN DEVELOPMFNT.
ATOMIC ENFRGY., SPACE . AND
ELFCTRONICS (SHRI SHIVRALD V
PATIL) : (a) WUPTRON has informed
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No specific approach has,
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that they are supplying to the market 12*°
plastic cabinet portablc TV -sets in the
quantity range of two to three thousand
sets per month and they are availatle for
purchase  through  their  authorised
dealers, )

~ (b) Does not arise,

(c) UPTRON has confirmed that
they have not received any specific com-
plaint on either misuse of plastic cabinet
or cornering of stock, UPTRON has

confirmed that they have not sold these
TV sets to other manufactures and these
are being sold only through their autho-
rised dealers and are available to bonafide
buyers from any of the authorised dealers
across the country,

(d) Daoes not arise,

Func_tioning of National Sports
Fedcrations .

*205. PROF. RAMKRISHNA MORE:
Will the Minjster of YOUTH AFFAIRS
AND SPORTS be pleased to state

(a) whether it is a fact that the affairs
of various national sports federations are
not in order; and

(b) if so, what remedial steps are
being taken to tone up their functioning
in the intcrest of promotion of sports in
the country ?

-THR MINISTER OF STATE IN THE
DEPARTMENT OF YOUTH AFFAIRS
AND SPORTS (SHRI RXK. JAl-
CHANDRA SINGH) : (a) The Go-
vernment is awarc of the unsatisfactory
fun-tioning of a few national sports

federations,

(b) The Government has issued cer-

“tain guidelines for better functioning of

the federations, In specific instances,
for a federation which is affiliated to the
Indian Olympic Associatjon, the Govern-
ment brings unsatisfactory functioning of
the federation to the notice of the Olym-
pic Asdfociation, rtequesting it to take



31 Hritten Answers

appropriate action, In the case oOf the
remaining federations, the Spdrts Actho-
rity of India is requested to use its good
offices for remedial action,

L
L4

Provisions of Playarounids in Schonls[
Colleges in Urban Areas

*209, SHRI PRIYA RANJAN DAS
MUNSI :  Will the Mnister of YOUTH
AFFAIRS AND SPORTS be pleased to
state :

(a) whether it is a fact that more
than 80 per cent of the total schools,
colleges and universities do not have their
own playgrounds, especially in the urban
areas;

(b) if so, whether Government, in
consultation with State Governments,
“would take up a programme launch ‘more
playgrounds movement’ in this Interna-
tional Youth Year taking the advantage
os Urban Land Ceciling Act, Rural Land
Ceiling Act and if necessary, by normal
acquisition of land for sports purposes;
and

(c) the number of stndia and play-
grounds available in each State ?’

THE MINISTER OF STATE IN THE
DEPARTMENT OF YOUTH AFFAIRS
AND SPORTS (SHRIT RK, JAICHAN
DRA SINGH) : (a) to (c). According
. to the latest All India Educational Survey
(Fourth) brought out by the National
Council of Educational Research and
Training with the 30th Septempber, 1978
as the reference date, 52,74 per cent of
the 6,34,144 schools in the country had
playfields Of these, 77’271. schools
were .in the urban areas and 55,86 per
cent out of these had playfields, Accord-
ing to a survey conducted by Association
of Indiau Universities in 1978, there weroe
112 universities and 874 colleges in the
country. While the percentage of uni-
versities and colleges having playfields is
not available, it would be seen that when
the universities, colleges and schools in

the country are put together, the per-

centage of the educational institutions
having playfields would be a little over
52, These figures undcerline the need for
provision of more playfields in our edu-
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cational institutions,

The Government Resotution on Natio-
nal Sports Policy adopted by the Govern=
ment of India with the support of the
Staie Governments and laid on the Table
of the two Houses of Parliument on the
21st August, 1934 states, inter-alia. that
no programme of promotion of sports
and physical education on a large
scale can succeed unless the minimum
sports facilities such as plaxfields, etc, are
provided in villages and towns alike for
the general public, industrial workers and
in elucational institutions, ’The Reso-
lution also provides @ .

“PRESERVATION OF PLAY-FIELDS
AND OPEN SPACES : The Central
and State Governments should make
effarts to ensure, if necessary by suit-
able legislation, that existing playfields
and stadia in rural and- urban areas
are preserved for sports purposes and
progressively more existing open spaces
are made available for sports and
physical education activities”,

The expectation is that in consonance
with the above policy statement, the State
Governments would take appropriate
steps for providing more playfields in
educational institutions and also generally,
The Union Government has, on its part,

_invited the attention of the State Govern-

ments to this need in the context of the
National Sports Policy and has urged
them to take suitable steps for progres-
sively making more play-grounds avail-
able for sports purpaeses,

With a view to assisting the State Go-
vernments for providing stadia and
play-fields, the Department of Youth
Affairs aund Sports operates a scheme of
grant of financial assistance to State
Sports Councils, local bodies, etc, on a
sharing basis. An allocation of Rs. 247
lakhs for this purpose bas been proposed
in the budget for 1985-86, While the
number of play-fields and stadia in the
whole country is not available, there were
125 stadia in districts headquarters in
1982, 1t is proposed to assist the State
Governments for providing each district
headquarter with a stadium during the
Seventh Five Year Plan, -



